
CENTRAL AovINIsTRATIUE: TRIBUNAL 
	

u.p.C. 

BANGALORE BENCH 

Commercial Complex(BDA) 
Indira Nagar, Bangalore-560038 

APPLICATION NO. ') 	/86 (T) 

WRIT PETITION NO.  

IPPLICANT 	 RESPON0ENT 

versus 
 

To 

174 
dLyp  

Writ Petition NoJ/L/L2 on the file of Hon'ble 

High Court of Karnataka, Bangalore, transferred to this Tribunal 

under Section 29 of the Administrative Tribunals f\ct,1985, and 

registered in this Tribunal as Application 	4.5 

posted before the Bench on 	for fixing the 

date for final hearing. 

2. 	You are directed to appear on the aoresaid date at 10.30 AM 

failing which further proceedings will be held in your absence. 

By order of the Tribunal. 

I 	- 

(coLIRT OFFICER) 

I 



CENTBAL ADMINISTAfJ' 	1RI3Uti- 	UP.0 

BANGALORE BENCH 

TInd Floor, Commercial Complex(8DA) Indira Nagar, Bangalore. 

AppliCation 	
(W:PI'To 	/ji98o) 

AtL1 	 Versu 	Respond) 

p- 	
L1 

To 
. L-S 

	

Take notice that WP.No 	on the file 

/ 	
of the High Court of KarnataiKa, banglOre iransferred 
to this Tribunal Under Section 29 of the Administrative 
Tribunals Act, 1985 and Registered as Application No. 

2 /1986T) is posted for hearing 
You are directed to appear on the said hearing date, 
failing which the matter Will be heard in your absence. 

By Order.  

Date 	
D,eputy Registrar 

e\ 



	

CENTR'L ADfvfliNI STRAIt I TPI BUNAL 	U.P.C. 
BANGALORE I3LNCH 

lind Floor, Cc1 (1nm1 c, 	 Tndra Nagar, Bangalore.38 

Application No. 
	2 9J1986 T) (W C P,NO 	j4.ç3/1980) 

ant(s) 
	

Ve T (3 u S 
	 Responde6t( 

1: 	
• -•• 	( 

ToL. J 	-Jv/ 	. '•j•. •L.: 

Take notice that 	 the file 
of the High Court of Karnataka, Idnqalore tr3nsferred 
to this Tribunal Under Section 2) o the Administrative 
Tribunai Act, 1985. and Registered as Application No, 

Jl986T) i posted for hearing on3 
You are directed to appear on ho said hearing date, 
failing which the matter will be i:eard in your absence. 

By Order. 

Date 
	 puty Registrar 



CENTRAL ADMINISTRATIVE TRTBWAL 	U.P.0 .4 
BANGALORE BENCH 

(II Foor Comrnecial Complex(BDA), Indiranagar, Banga.1ore.8) 

Applioation No 	r 	/86 	 . 

App1icnt 	 Iersus 	. 	 Rospondent( 

To 	. 	 . 

Take not.c that the Application, above mentioned that was 
oted for 	for hearing is now posted for 

r"~ You are therefore, directed to appear. on the said hearing date, 
failing which the matter will be heard in your abE'nce. 

By order 

De-ted: 	 . 	 for beputy Registrar 



Bangalore 

Datd 	-•u 

CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH 

Commercial Complex(E3DA), 
Indra Nagar, Bangalore-56O 038. 

Application 	86( ) 

VERSU 	Responde,.- 
'_ C. 

T 

S V 	 _ 

c edrs 	'.- 	
C' 	7 

I 	
/ 

tL 
3/ 

I ' Take notice tha apnlcation above—mentioned is posted 

for hearing on r"L — 	 You are, therefore 9 directed to appear 

in person or through a duly authorised legal practitioner on the 

said date. 

By order of the Registrar. 

~S C 	W—TO I C ER 



H 


